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SHRI ELAMARAM KAREEM (Kerala): Sir, | associate myself with the issue
raised by the hon. Member.

SHRI AHAMED HASSAN (West Bengal): Sir, | also associate myself with the

issue raised by the hon. Member.

SHRI K.K. RAGESH : Sir, | also associate myself with the issue raised by the hon.

Member.

SHRI K. SOMAPRASAD : Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI BINOY VISWAM : Sir, | also associate myself with the issue raised by the

hon. Member.
Impact of global climate change on India

DR. ANBUMANI RAMADOSS (Tamil Nadu): Sir, | would like to bring an important
thing to the notice of this House, namely, climate change which impacts not only India
but also the entire world. About one hundred and fifty years before, the average
temperature of the earth was fourteen degree centigrade. Today, after the industrial
revolution, it has increased by 1.1 degree. It has come to 15.1 degree centigrade. Sir,
one degree increase of temperature itself is causing huge global natural calamities. It
is time that we all took action against that. Taking the case of India this year, we had
the Mumbai deluge, floods. Then, we had four cyclones in the Arabian Sea this season.
Earlier, this was never happening. We had a cyclone during the summer in Odisha this
year! This year, near Ooty, there is a place called Avalanchi in Tamil Nadu. We had a
rainfall of 911 mm in one day! That is the highest record ever in Tamil Nadu. The entire
State's average rainfall for one whole year is only 950 mm. This year, we had the
warmest temperatures happening in Europe. We had huge forest fires. Sir, the climate

change is because of burning of fossil fuels and of course, coal-based thermal plants,
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pollution by vehicles and so on. The reasons why there is increase of temperatures is
because of green house gases like carbon dioxide, nitrous oxide, methane, CFC, HFC,
ozone and so on. Sir, India is one of the signatories to the United Nations Framework
Convention on Climate Change, Paris Declaration in 2015, and | request the Government
to immediately declare a state of climate emergency and take action plan for tackling
this climate emergency. It is our responsibility rather than blaming the Western world
for historical emissions, which is the reason for climate change. But we have to take
action, like reduction of fossil fuel, reduction of coal-based thermal plants, increase of
non-conventional energy like solar, wind and hydro, afforestation and increase of
public transit systems, —and, of course, reduction of rearing of cattle for human
consumption, which is a cause of methane and of course, urban planning issues. These
should be prioritised by the Government and in fact, five countries in the world have
declared climate emergency. Lots of cities across the world have declared climate
emergencies. So, it is right time that the Government of India declares a state of climate
emergency and take emergency action against climate change so that not only India

is saved, but the entire world is saved. Thank you, Sir.
SHRI T. K. RANGARAJAN: Sir, it is an important matter.

MR. CHAIRMAN: The only thing is, emergency measure is important. That is
why | admitted. | understand the need for emergency measures, but the moment you
declare emergency, it will have its own effects and side effects, including visits to the
country etc., but anyhow, you have brought the matter to the notice of the Government.

Let the Government apply its mind, look into other implications also.
DR. ANBUMANI RAMADOSS: Thank you, Sir.

SHRI T. K. RANGARAJAN: Sir, | associate myself with the issue raised by the

hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, | also associate myself with

the issue raised by the hon. Member.
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SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI BINOY VISWAM : Sir, | also associate myself with the issue raised by the

hon. Member.

DR. AMEE YAJINIK (Gujarat): Sir, | also associate myself with the issue raised by

the hon. Member.
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Need to make available organic decomposer to farmers by the

National Organic Centre, Ghaziabad, Uttar Pradesh
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